Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

(Amount in Rs.)

s|. |Category of Creditor Summary of Claims Summary of Claims Amount of Amount of Claims Amount of claims Details in Remarks if any
No. Received Admitted Contingent not admitted under verification Annexure
No. of No. of Claims
Claims  |Amount Claims Amount
1 Secured financial creditors belonging to 0 0 0 0 0 0 0 )
any class of creditors
2 Unsecured financial creditors belonging 0 0 0 0 0 0 0 R
to any class of creditors
3 Secured financial creditors (other than 1 180675657 1 180675657 0 0 0
financial creditors belonging to any class 3
of creditors)
4 Unsecured financial creditors (other than 0 0 0 0 0 0 0
financial creditors belonging to any class 4
of creditors)
5 Operational creditors (Workmen) 0 0 0 0 0 0 0 5
6 Operational creditors (Employees) 0 0 0 0 0 0 0 6
7 Operationa| creditors (Government 4 944425419 3 474678160 436611416 0 33135843 Enquiry results and
Dues) 7 clarifications are awaited
8 Operationa] creditors (other than 8 23035398 8 14976379 0 6594421 1464598 Excess claims and
Workmen andEmployees and 3 Interest not admitted.
Government Dues) Clarifications on'MSME
Interest are awaited.
9 Other creditors, if any,(other than 0 0 0 0 0 0 0
financial creditors and operational 9
creditors)
TOTAL 13 1148136474 12 670330196 436611416 6594421 34600441
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